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Petition(s) for Special Leave to Appeal (G vil) No(s).31855/2013

(From the judgenent and order dated 10/07/2013 in WP No. 36835/2013 of The
H GH COURT OF JUDI CATURE AT ALLAHABAD)
NADEEM KHAN Petitioner(s)
VERSUS
STATE OF U.P & ORS Respondent (s)
(Wth appln(s) for exenption fromfiling OT. and with prayer for interim
relief and office report)
Date: 21/10/2013 This Petition was called on for hearing today.
CORAM :
HON BLE MR. JUSTICE G S. SI NGHVI
HON BLE MR JUSTI CE C. NAGAPPAN
For Petitioner(s) M . Jubai r Ahrmad Khan, Adv.
For Respondent (s)
UPON hearing counsel the Court nmade the foll ow ng
ORDER
Leave granted.
The prayer for interimrelief is rejected.
(Satish K Yadav) (Phool an Wati Arora)

Court Master Court Master



